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FT.37. 3882(31).—F= 1T ALH, @ AT giawr (e i @fa=we) sfafe=w, 1957 (1957 =1
67) T &7 4 T ITTT (1) F TAL TEAF 1T T ARAT FT TINT Fd g, AT Toral TR &
AL TAeAT U TTAAT JATAT AT F TATIT ITH FIA 3 UL, Sh AT AT 6 TATSAT g Hrerred
TSHET T Afegf=rd Fd 8, AT —
#. 9. AT THHT TATOT TSIET T T
1. [@99 ue. St e T

1. I TSHT, I 12 3FTEd, 2021 % 3eer FeAT uH.VI-16/15/2021-819 VI g7 ey ferfaaernt
# ARy ordf & srura & qaeror F1 GHrerd H

2. g ATATAAT, TSI § THH Twre AT AT 1 wgw R & af= ag &1 sEfey a6 a1 g8
TATIAA T qETTH AT A Taheor a, ST AT ager g1, At w=ri

[T, |. TH.VI-16/22/2022-ET VI-(9TT 2)]
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MINISTRY OF MINES
NOTIFICATION
New Delhi, the 14th July, 2026

S.0. 3882(E).— In exercise of the powers conferred by the second proviso to sub-section (1) of section 4 of
the Mines and Minerals (Development and Regulation) Act, 1957 (67 of 1957), upon obtaining accreditation from the
National Accreditation Board for Education and Training of the Quality Council of India, the Central Government

hereby notifies the following agency for the purposes of the said Act, namely:—

SI. No. Exploration agency Category of exploration agency
1. |M/s N G Gadhiya ‘A’
L. The agency shall carry out prospecting operations in compliance with the conditions specified in the guidelines

issued vide Order No. M.VI-16/15/2021-Mines VI dated the 12" August, 2021.

2. This notification shall come into force on the date of its publication in the Official Gazette and shall remain

valid for a period of five years or till expiry or termination of the accreditation granted, whichever is earlier.
[F. No. M.VI-16/22/2022- Mines VI- (Pt. 2)]
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